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CENTRAL ADMINISTRATIVE TRIBUNAL 
JAIPUR BENCH, JAIPUR 

B. L. sbq..,.-ms <. !1J Ct Q [ ZS \)'}..P 

ORDERS OF THE BENCH· 

Date of Order: 04.10.2016 

MA No. 291/00279/2016 (QA No. 602/2011} 

. C.B. Sharma, counsel for applicant. 
Mr. Kinshuk Jain, counsel for respondents. 

'; 

M.A No. 291/00279/2016 has been filed by~ . .the 

respondents for placing on record compliance affidavit· 

·indicating that they hav.e complied with the o~ders of ttiis . 
' ' . 

Tribunal, therefore, the same be taken on record. There 
. -

is no such direction of this Court to place on record the 

. compliance affidavit. 

Therefore, the Misc. Application is dismissed. 
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(MS. MEENAKSHI HOOJA) (SANJEEV KUMAR KAUSHiK) ... 
ADMINISTRATIVE MEMBER JUDICIAL MEMBER. 
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